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Defective Case Register from 2024-05-03 to 2024-05-03

.. Advocate for Date of

SI.NO.|Filing No Petioner/Caveator  |objection Defects as per S.R.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

1 D-WP(C)/19768/2024 ggggﬁﬁANDA 3224'05 " |10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY MENTIONED
6-RECEIPT SHOWING SERV.COPY TO

D. £024-05. AG/CG/IT/CT/ETC.NOT FILED.

2 RVWPET/18830/2024 03 24-LIMITATION NOT IN TIME / EXPIRED.
1.DELAY OF 1 DAY
6-RECEIPT SHOWING SERV.COPY TO

3 D-WA/20064/2024  DOR KUMAR - 2024-05-1,, 06,17/CT/ETC.NOT FILED.

HATHI 03
6-RECEIPT SHOWING SERV.COPY TO
., b SArvARMAN  atneas. SOSOITCTETCNOT FLED
BLAPL/13463/2024 MULIA 03 - ( )
1. Annexure-2 not marked on the file
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
s D- MANOJ KUMAR  [2024-05- |11-NEAT,LEGIBLE ATTESTED ANNEXURES
ABLAPL/13278/2024 MALLICK 03 NOT FILED.
Page n0.9 and 10 are not neat.
2024.05. [6-RECEIPT SHOWING SERV.COPY TO

6 D-WP(C)/19835/2024 PADMANAVA JENA| - AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

7 D-WP(C)/19776/2024 g\%’g%NRANJ AN 3224'05 " [9-PROVISION OF LAW NOT FURNISHED ON
TOP OF CAUSE TITLE.

D. 2024.05. [6-RECEIPT SHOWING SERV.COPY TO

8 CONTC/19608/2024 APV P AG/CG/IT/CT/ETC.NOT FILED.
DEFICIT AUTHENTICATION FEE OF RS

9 |D-RSA/19437/2024 gigg‘* RANJAN 3224'05 ~128.80 /- NOT FILED AND FOR DECREE RS
2.50 /- TO BE PAID
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

10  |D-WP(C)/19890/2024 gﬁ#ﬁgﬁiﬁ? 3224'05 " |19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED

D. 2024.05. [6-RECEIPT SHOWING SERV.COPY TO

1 GONTC/197972004 ADV: P AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

1 D- CHEERA RANJAN 2024-05- |11-NEAT,LEGIBLE ATTESTED ANNEXURES

ABLAPL/13293/2024 [SATAPATHY 03 NOT FILED.

Page nos. 10 and 11 are not neat.
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6-RECEIPT SHOWING SERV.COPY TO

13 |D-WP(C)/19895/2024 SATYABRATA DAS 3224'05' AG/CG/IT/CT/ETC.NOT FILED.

D. »024.05. 6-RECEIPT SHOWING SERV.COPY TO

14 | CONTC/195552004 APV 03 AG/CG/IT/CT/ETC.NOT FILED.
18-CERTIFIED COPY OF TRIAL/APPELLATE

ABINASH 2024-05-

15 |D-RSA/18840/2024  [p SUTRAY 03 COURT ORDER NOT FILED
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

6 D SAPAN KUMAR  [2024-05- |11-NEAT,LEGIBLE ATTESTED ANNEXURES

BLAPL/13432/2024 |LENKA 03 NOT FILED.
page no. 10 not neatly legible.
6-RECEIPT SHOWING SERV.COPY TO
JEEVANJYOTI 2024-05-

17 |D-WP(C)/19884/2024 [/ o ps iy 03 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

18 |D- ADV 2024-05- |I.NO DATE MENTIONED IN PARA 2

CONTC/19446/2024 03 REGARDING ISSUE OF SPEED POST
2. PARAGRAPHS ARE NOT CORRECTLY
NUMBERED 3. ANNX ARE MARKED
INCORRECTLY
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

19  |D-WP(C)/19568/2024 ﬁfTHTEfIEEANDA 3224'05 " [20-VERNACULAR CERTIFICATE NOT

FURNISHED.
~024.05. 6-RECEIPT SHOWING SERV.COPY TO
20  |D-WP(C)/19889/2024 |SUJATA JENA 03 AG/CG/IT/CT/ETC.NOT FILED.
ULLASH 6-RECEIPT SHOWING SERV.COPY TO
21 D-WP(C)/19742/2024 CHANDRA 2024-05- |AG/CG/IT/CT/ETC.NOT FILED.
MOHANTY 03
DATE OF ANNX 6 SEEMS TO BE WRONG
6-RECEIPT SHOWING SERV.COPY TO
22 [D-WP(C)/19732/2024 SANTOSH KUMAR [2024-05- 1\ o 6/1T/CT/ETC. NOT FILED.
SWAIN 03
6-RECEIPT SHOWING SERV.COPY TO
5 [P ADV 2024-05- |AG/CG/IT/CT/ETC.NOT FILED.
CONTC/19537/2024 03
OP NO.2 NOT CORRECTLY DESCRIBED
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

24  |D-WP(C)/19888/2024 ﬁggﬁijﬁ{on 3224'05 " |19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
6-RECEIPT SHOWING SERV.COPY TO

25 |D-WA20051/2024  [SunSHINEANAND 024051, 06 11/CT/ETC.NOT FILED.

SWAIN 03
6-RECEIPT SHOWING SERV.COPY TO
DR. BINODA 2024-05- |AG/CG/IT/CT/ETC.NOT FILED.
26 |D-WP(C)/19900/2024 | 1 *\ b Ve HRA 103

PAGE 28 NOT LEGIBLE




6-RECEIPT SHOWING SERV.COPY TO

D- 2024-05-
27 | CONTC/19778/2004 ADV: 03 AG/CG/IT/CT/ETC.NOT FILED.
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
. ssrononAR  poasas: ASSGITCIEICACT HLED

ABLAPL/13350/2024 DASH 03 - ( )

1. Occupation of the Deponent on affidavit not

furnished.2.Page nos.11 and 12 not neat.

6-RECEIPT SHOWING SERV.COPY TO
- sapaKUMAR  poasos. ASGITCIETCAOT FLED

BLAPL/13433/2024 |LENKA 03 - ( )

P.R. NO159/2023-2024 not found in annex.1
2024-05- |OCCUPATION OF PETNR NOT REFLECTED
30  |D-WP(C)/19747/2024 TUNA SAHU 03 IN AFFIDAVIT
1.DCF OF RS 34994 /- TO BE PAID 2.COURT
31 |D-MACA/19724/2024 ﬂgﬁ{fASANKAR 3224'05 " FEES VALUATION NOT CORRECTLY
MENTIONED
6-RECEIPT SHOWING SERV.COPY TO
32 D-WP(C)/19806/2024 MIHIR SEKHAR |2024-05- AG/CG/IT/CT/ETC.NOT FILED.
SAHOO 03
D IYOTIRANJIAN  024.05. 24-LIMITATION NOT IN TIME / EXPIRED.

CONTC/20048/2024 |DEO 03 | DELAY OF 99 DAYS
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

4 D SUPRIYO RANJAN [2024-05-

CONTC/19876/2024 MAHAPATRA 03 AFFIDAVIT NOT PROPERLY
STAMPED,EXECUTED BEFORE
NOTARY/OATH COMMISSIONER
4-AFFIDAVIT/VERIFICATION NOT PROPER.

35 |D- 2024-05-

CRLMC/13469/2024 03 1.NEAT COPY OF PAGE 10 TO 13 TO BE
FILED 2.ANNX NOT MARKED IN PETITION
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
7-VAKALATNAMA NOT PROPERLY

SARAT CHANDRA 2024-05- \STAMPED,EXECUTED,ACCEPTED.
36 D-WA/19953/2024 |y \ gy 03 24-LIMITATION NOT IN TIME / EXPIRED.
1.DELAY OF 5 DAYS 2.NEAT COPY OF PAGE
133 TO BE FILED
6-RECEIPT SHOWING SERV.COPY TO
HARIPAD ~024-05. AAG/CG/IT/CT/ETC.NOT FILED.
37 |D-WP(C)/19772/2024 [, o (s 03
LETTER NO. APPEARS TO BE WRONG (
ANNX 14)
2024.05. 6-RECEIPT SHOWING SERV.COPY TO
38 |D-WP(C)/19514/2024 AMITABH MISHRA |, AG/CG/IT/CT/ETC.NOT FILED.
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
39 D AJAYAKUMAR  [2024-05- |AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/13295/2024 BARAL 03

Paragraphs of the petition not correctly furnished
in declaration of affidavit.




BIBHUTI KESHARI

2024-05-

40 |D-WP(C)/19812/2024 | a1 P HCBAW OF RS 50 /- TO BE PAID
BHAWANI
i1 D.CMP/195062024 [SANKAR 3(3)24-05- })%%?EI/SSSHENTICATION FEE OF RS 1.10
PANIGRAHI )
D- ANANTA PRASAD 2024-05-
42 |CRLMA/13302/2024 [THANAPATI 03 PLACE IT WITH BLAPL 5416/23
5024.05. | 'DEFICIT AUTHENTICATION FEE OF RS
43 D-CRLA/13468/2024 BHOJRAJ SETH | “°712.20 /- NOT FILED 2.GOOD GROUND CERT.
NOT FURNISHED
D. RAMESH 2024.05. (6-RECEIPT SHOWING SERV.COPY TO
44 RIMC/133112024 |CHANDRA 03 AG/CG/IT/CT/ETC.NOT FILED.
MAHARANA
D. ~024.05. 6-RECEIPT SHOWING SERV.COPY TO

45 CONTR/13364/2004 APV 03 AG/CG/IT/CT/ETC.NOT FILED.

6-RECEIPT SHOWING SERV.COPY TO
SAROJ RANJAN  [2024-05-

46 |D-CRLA/13423/2024 [ b UDHI 03 AG/CG/IT/CT/ETC.NOT FILED.

THE DATE OF ORDER MENTIONED IN
INDEX AND PRAYER, PARA 7 OF THE

47 |D-CMP/19873/2024 ﬂgﬁzﬁﬁj MAR 3224'05 " PETITION UNDER ANNX 6 NOT TALLY
WITH THE DATE OF ORDER MENTIONED
VIDE ANNX 6 ANNEXED TO THE PETITION
6-RECEIPT SHOWING SERV.COPY TO

48 ID-WP(C)/19815/2024 JAYANTA KUMAR [2024-05- |/ AG/CG/IT/CT/ETC.NOT FILED.

MAJHI 03
PAGE 4 NOT SIGNED
o P ASHOK KUMAR 40 e O i OF
CRLMC/13288/2024 |SAHOO 03
6-RECEIPT SHOWING SERV.COPY TO
50 D-WP(C)/19816/2024 JAYANTA KUMAR |2024-05- AG/CG/IT/CT/ETC.NOT FILED.
MAJHI 03
6-RECEIPT SHOWING SERV.COPY TO
» D. ANJAN KUMAR  h024-05. [AG/CG/IT/CT/ETC.NOT FILED.
CRLMC/13165/2024 BISWAL 03 COPY OF ORDER DTD 17.11.21 PASSED IN
CRLMC 595/2020 NOT FILED
6-RECEIPT SHOWING SERV.COPY TO
BISWA BHUSAN  1024-05. [AG/CG/IT/CT/ETC.NOT FILED.

52 [D-WP(C)/19612/2024 | /o o P
DESCRIPTION AFTER OP NO.7 IS NOT
PROPER

D. ~024.05. 6-RECEIPT SHOWING SERV.COPY TO

53 CRLMC/13404/2004 ANUPAMDASH (0 AG/CG/IT/CT/ETC.NOT FILED.
24-LIMITATION NOT IN TIME / EXPIRED.

sq [P AJIT KUMAR 2024-05-

RVWPET/6175/2024 TRIPATHY 03 1.DELAY OF 10 DAYS 2.DCF OF RS 886.50 /-
TO BE PAID 3.CODE NOT INDICATED
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

55  |D-WP(C)/19826/2024 gi’;gHAT KUMAR 3224'05 " |10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY MENTIONED
6-RECEIPT SHOWING SERV.COPY TO

56  |D-WP(C)/19565/2024 ACHYUTANANDA 2024-03- 1, 0. 6/1T/CT/ETC.NOT FILED.

PATTANAIK

03




23-NOMENCLATURE NOT CORRECTLY

ATMAJIT 2024-05- [FURNISHED .

57 D-CRLA/I3405/2024 0 N o o 0
THIS MAY BE REGD AS CRLMA
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

58  |D-WP(C)/19530/2024 EgﬁﬁBAR 3224'05 " |12-ASSESMENT SLIP NOT FILLED-IN
PROPERLY.

o D SANGRAM DAS. 2024-05. 24-LIMITATION NOT IN TIME / EXPIRED.

GCRLA/13410/2024 |S.C.VIGILANCE |03 DELAY OF 28 DAYS
6-RECEIPT SHOWING SERV.COPY TO
ACHYUTANANDA [2024-05-

60 D-WP(C)/19581/2024 - O 03 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

b RAKESH KUMAR  2024-05. AG/CG/IT/CT/ETC.NOT FILED.

CRLMC/12897/2024 MALLICK 03 ANNX 2 FILED BUT NOT INDICATED AT
THE INDEX
6-RECEIPT SHOWING SERV.COPY TO
SURENDRA 5024.05. AG/CG/IT/CT/ETC.NOT FILED.

62 D-WP(C)/19533/2024 bt 5 D08
DATE MENTIONED IN ANNX 3 NOT TALLY
WITH INDEX AND AVERMENT OF WP

b angram Do 5024-05. 24-LIMITATION NOT IN TIME / EXPIRED.

GCRLA/13253/2024 03 DELAY OF 292 DAYS
6-RECEIPT SHOWING SERV.COPY TO
ACHYUTANANDA [2024-05-

64 D-WP(C)/19572/2024 - O 03 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

b OMPRAKASH  024-05. AG/CG/T/CT/ETC.NOT FILED.

CRLMC/12872/2024 |SARAN 03 ADDRESS OF THE HONOURABLE CHIEF
JUSTICE INCORRECTLY FURNISHED
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO

. b G masty ko AGCOTCTEICNGT LD

ABLAPL/13301/2024 DUTTA 03 - ( )

1. Matter not described in the cause title.
2.0ccupation not furnished in the affidavit.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

67  |D-WP(C)/19562/2024 g{?ﬁiﬁ%ﬁ{oo 3224'05 " |10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY MENTIONED
6-RECEIPT SHOWING SERV.COPY TO

s |P- BIBHUTI KESHARI 2024-05- S /CURTICEBTCROT EILED:

ABLAPL/13304/2024 BISWAL 03 - ( )

1. Page nos.9 and 10 not legible.
69  |D-WP(C)/19602/2024 Sarita Panda 2024-05- |6-RECEIPT SHOWING SERV.COPY TO

03

AG/CG/IT/CT/ETC.NOT FILED.

25-NAMES IN CAPITAL
LETTERS/ENROLMENT NUMBERS/MOBILE
PHONE NUMBERS OF ALL THE SIGNING
ADVOCATES NOT INDICATED




LEGIBLE COPY OF PAGE 11 TO BE FILED

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
10-SUBJECT CODE NOT

MAHENDRA 2024-05-
70 [D-WP(C)/19566/2024 |\ 111 s ati00 103 FURNISHED/INCORRECTLY MENTIONED
DATE MENTIONED IN ANNX 5 NOT TALLY
WITH AVERMENT OF WP AND INDEX
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
o [P SUBHRA 2024-05- [30-OTHER DEFECT (IF ANY)
ABLAPL/13313/2024 NARAYAN GAYA (03
1. Authorization to swear affidavit on behalf of
other petitioner not furnished.
6-RECEIPT SHOWING SERV.COPY TO
n P SUSANTA KUMAR 2024-05- 50 i e A R CERTIFICATE NOT
ABLAPL/13323/2024 BARAL 03 FURNISHED.
5 [P DEEPAK KUMAR  [2024-05- [PLACE IT AFTER FILING OF C.COPY OF
CMAPL/19901/2024 |[PANI 03 DISMISSAL ORDER
W D NoTRVAYA  anzeos- S RECEITE SHOWING SERYCOPVTO
ABLAPL/13330/2024 [SAHOO 03 : :
6-RECEIPT SHOWING SERV.COPY TO
75  |D-WP(C)/19605/2024 JANGYA PRAKASH[2024-03- 1, 0. G/1T/CT/ETC.NOT FILED.
PARIDA 03
6-RECEIPT SHOWING SERV.COPY TO
76 |D-WP(C)/19607/2024 JANGYA PRAKASH[2024-03- 1, 0. G/1T/CT/ETC.NOT FILED.
PARIDA 03
6-RECEIPT SHOWING SERV.COPY TO
77 |D-WP(C)/19745/2024 JYOTIRMAYA 2024-05- 1\ /CG/IT/CT/ETC.NOT FILED.
SAHOO 03
6-RECEIPT SHOWING SERV.COPY TO
78  |D-WP(C)/19880/2024 LAXMINARAYAN 2024-03-1\ 0 G/IT/CT/ETC.NOT FILED.
PATEL 03
6-RECEIPT SHOWING SERV.COPY TO
79 |D-CRLA/13297/2024 PRIYARANIAN - 12024-05- 1) &/ G/1T/CT/ETC.NOT FILED.
SINGH 03
5-SECOND COPY OF PETITION NOT FILED.
GOPAL KRUSHNA [2024-05- |6-RECEIPT SHOWING SERV.COPY TO
80 ID-WP(CY19571/2024 (g A\NpA 03 AG/CG/IT/CT/ETC.NOT FILED.
g |D- ADV 2024-05- [PLACE IT AFTER FILING OF C.COPY OF
CMAPL/19840/2024 03 DISMISSAL ORDER
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
18-CERTIFIED COPY OF TRIAL/APPELLATE
COURT ORDER NOT FILED
19-UNDERTAKING FOR NON FILING OF
BIREN SANKAR  2024-05- TRANSLATED COPY NOT FILED
82 [D-WP(C)1967512024 g paThy 03 25-NAMES IN CAPITAL
LETTERS/ENROLMENT NUMBERS/MOBILE
PHONE NUMBERS OF ALL THE SIGNING
ADVOCATES NOT INDICATED
LEGIBLE COPY OF PAGE 14 TO BE FILED
83  |D- TIRTH KUMAR  [2024-05- 3-AUTHENTICATION FEE IS DEFICIENT.
CRLMC/13038/2024 [SAHU 03 4-AFFIDAVIT/VERIFICATION NOT PROPER.




6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED

1.DEFICIT AUTHENTICATION FEE OF RS
5.50 /- NOT FILED 2.SYNOPSIS NOT FILED

10-SUBJECT CODE NOT

D- GAUTAM 2024-05-
84 | CRLMC/133842024 MUKHERII P FURNISHED/INCORRECTLY MENTIONED
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
29-NAME OF THE FILING ADVOCATE NOT
2024.05. IN CAPITAL LETTERS/ENROLMENT
85  |D-WP(C)/19662/2024 |CHITRA PADHI 03 NUMBER NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION
6-RECEIPT SHOWING SERV.COPY TO
BIPIN KUMAR 2024-05-
86 |D-WP(C)/19734/2024 | xya ke P AG/CG/IT/CT/ETC.NOT FILED.
DEBENDRA 2024-05. [6-RECEIPT SHOWING SERV.COPY TO
87  |D-WA/20013/2024 |[KUMAR 03 AG/CG/IT/CT/ETC.NOT FILED.
MOHANTY, A.S.C.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
g |D- DIBYA PRAKASH [2024-05- |7-VAKALATNAMA NOT PROPERLY
BLAPL/13409/2024 MISHRA 03 STAMPED,EXECUTED,ACCEPTED.
D. C. fee Rs. 15/- not paid in V.nama.
6-RECEIPT SHOWING SERV.COPY TO
89 |D-CRLA/13287/2024 (3 HOK KUMAR —12024-05-1y 0 617/CT/ETC.NOT FILED.
SAHOO 03
DEBENDRA 2024-05. [6-RECEIPT SHOWING SERV.COPY TO
90  |[D-WA/20011/2024 | KUMAR 03 AG/CG/IT/CT/ETC.NOT FILED.
MOHANTY,A.S.C
6-RECEIPT SHOWING SERV.COPY TO
ol |D-WA200682024 |BINODKUMAR  [2024-05- |AG/CG/IT/CT/ETC.NOT FILED.
HATI 03
CODE NOT INDICATED
DEBENDRA 2024-05. [6-RECEIPT SHOWING SERV.COPY TO
92  |D-WA/20000/2024 | KUMAR 03 AG/CG/IT/CT/ETC.NOT FILED.
MOHANTY, A.S.C.
5 D DIBYAPRAKASH 202405 € RECEIPE SHOWING SERVCOPY T0
BLAPL/13387/2024 MISHRA 03 . :
D. 2024-05. [6-RECEIPT SHOWING SERV.COPY TO
9% | CONTC/198052004 ADV- P AG/CG/IT/CT/ETC.NOT FILED.
1.SURNAME OF THE OPP. PARTY NOT
D- 2024-05- [TALLY WITH THE SURNAME OF THE
5 RPFAM/19629/2024 |NALINISAHOO PETNR IN THE COURT BELOW 2.LEGIBLE
COPY OF PAGE 43,46,48 NOT FILED
D. 2024.05. [6-RECEIPT SHOWING SERV.COPY TO
96 | CONTC/19842/2004 ADV- P AG/CG/IT/CT/ETC.NOT FILED.
97  |D-WP(C)/18578/2024 |SUSMITA 2024-05- |19-UNDERTAKING FOR NON FILING OF

PATTNAIK

03

TRANSLATED COPY NOT FILED




25-NAMES IN CAPITAL
LETTERS/ENROLMENT NUMBERS/MOBILE
PHONE NUMBERS OF ALL THE SIGNING
ADVOCATES NOT INDICATED

1.THE NAME AND ADDRESS OF OPP.PARTY
NOT CORRECTLY FURNISHED 2.PAGE 9
AND 10 IN 2ND COPY NOT LEGIBLE

SUBHRANSU >024.05. 6-RECEIPT SHOWING SERV.COPY TO
98 |D-WP(C)/19628/2024 BHUSAN o AG/CG/IT/CT/ETC.NOT FILED.
MOHANTY
6-RECEIPT SHOWING SERV.COPY TO
0o |D- DV 2024-05- AG/CG/IT/CT/ETC.NOT FILED.
CONTC/19850/2024 03
PAGE 8 NOT NEAT
o >024.05. 6-RECEIPT SHOWING SERV.COPY TO
100 |00 /10846202 ADV. o AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
NARENDRA 2024-05-
101 [D-WR(C)/19674/2024 [f (RERDRA 20 AG/CG/IT/CT/ETC.NOT FILED.
o >024.05. 6-RECEIPT SHOWING SERV.COPY TO
102100 /103500004 APV o AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
TUSHAR KANTA  |2024-05-
103 |D-WP(C)/19653/2024 |1\ oH . AG/CG/IT/CT/ETC.NOT FILED.
18-CERTIFIED COPY OF TRIAL/APPELLATE
SHAMBHU 502405 COURT ORDER NOT FILED
104 |D-RSA/19146/2024 |CHARANNATH ) 24-LIMITATION NOT IN TIME / EXPIRED.
SHARMA
1.DELAY OF 7 DAYS
105  |D-WA/20066/2024 gﬂ?D KUMAR 3224'05 " IPAGE 43 NOT LEGIBLE
o >024.05. -RECEIPT SHOWING SERV.COPY TO
106 |00 T/ 106302024 ADV. o AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
2024.05. ||0-SUBJECT CODE NOT
107 |D-WP(C)/19641/2024 BISWATIT NAYAK |20 FURNISHED/INCORRECTLY MENTIONED
18-CERTIFIED COPY OF TRIAL/APPELLATE
COURT ORDER NOT FILED
108 |D-WP(C)/19670/2024 BAIJAYANTI 2024-05- |6-RECEIPT SHOWING SERV.COPY TO
MOHANTY 03 AG/CG/IT/CT/ETC.NOT FILED.

25-NAMES IN CAPITAL
LETTERS/ENROLMENT NUMBERS/MOBILE
PHONE NUMBERS OF ALL THE SIGNING
ADVOCATES NOT INDICATED

29-NAME OF THE FILING ADVOCATE NOT
IN CAPITAL LETTERS/ENROLMENT
NUMBER NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION

1.LEGIBLE COPY OF PAGE 18 NOT FILED
2.PARAGRAPHS OF WP ARE NOT




CORRECTLY NUMBERED

PLACE IT AFTER FILING OF C.COPY OF

T gggﬁf\%{UMAR 3224'05 " DISMISSAL ORDER AND FURNISHING OF
REFERENCE CERT.
6-RECEIPT SHOWING SERV.COPY TO
o
BLAPL/13435/2024 |CHAND 03 - ( )
1.Bail Petition not properly page marked in Index.
m D RAKESH KUMAR 202405~ (000 o e O ORI ED,
BLAPL/13439/2024 |MALLICK 03 : :
2 D SOUBHAGYA 202405 (000 S r e O G P FILED,
CRLMC/13344/2024 KUMAR DASH |03 : :
6-RECEIPT SHOWING SERV.COPY TO
SURENDRA 2024-05-
113 [D-WR(C)/20136/2024 Do e 0 AG/CG/IT/CT/ETC.NOT FILED.
PLACE IT AFTER FILING OF C.COPY OF
14 o 03742024 gggﬁf\%{UMAR 3224'05 " DISMISSAL ORDER AND FURNISHING OF
REFERENCE CERT.
6-RECEIPT SHOWING SERV.COPY TO
SASWAT KUMAR  2024-05-
115 |D-WP(C)/19950/2024 2200 03 AG/CG/IT/CT/ETC.NOT FILED.
1.RECEIPT VIDE ANNX 4 NOT FILED
I g\?vtﬁffAGYA 3224'05' 2.COPY OF ORDER DTD 30.08.23 PASSED IN
CRLMC 3857/2023 NOT FILED
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
117 |D-WP(C)/19617/2024 ?/STH&IIfIEgANDA 3224'05' 1.LEGIBLE COPY OF PAGE 11 TO BE FILED
2. DATE MENTIONED IN ANNX 4 NOT
TALLY WITH AVERMENT OF WP AND
INDEX
g D JUGALA KISHORE 2024-05- (500 oo o S GPE
BLAPL/13441/2024 |PANDA 03 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
- msas ks s BN TOR N T o
ABLAPL/13084/2024 (CHAND 03
G.R number not mentioned in the body of the
Petition.
6-RECEIPT SHOWING SERV.COPY TO
o P GOKULANANDA  2024-05- AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/13226/2024 [SAHU 03
Date of F.I.LR not tally with Index as per annex-1.
o1 - TRILOCHAN 202405 (000 O oGP FILED,
BLAPL/13347/2024 |PANIGRAHI 03 : :
6-RECEIPT SHOWING SERV.COPY TO
1y |D- BISWAJIT 2024-05- |AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/13227/2024 PASAYAT 03
Page nos 15 to 18 not neat.
123 |D-WP(C)/19667/2024 TIKERAM MEHER |2024-05- [6-RECEIPT SHOWING SERV.COPY TO

03

AG/CG/IT/CT/ETC.NOT FILED.
29-NAME OF THE FILING ADVOCATE NOT
IN CAPITAL LETTERS/ENROLMENT




NUMBER NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION

OP NO.4 IS NOT PROPERLY DESCRIBED

6-RECEIPT SHOWING SERV.COPY TO

D- LALITENDU 2024-05-
124 BLAPL/13351/2024 |MISHRA 03 AG/CG/IT/CT/ETC.NOT FILED.
SAMIR KUMAR 2024-05. |0-RECEIPT SHOWING SERV.COPY TO
125 |D-WA/20081/2024 [ MISHRA, (SENIOR 03 AG/CG/IT/CT/ETC.NOT FILED.
ADV)
e D JUGALAKISHORE (2024-05- 0l cr sy ONOT FILED,
BLAPL/13443/2024 |[PANDA 03 : :
6-RECEIPT SHOWING SERV.COPY TO
127 D- LAXMINARAYAN |2024-05- |AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/13232/2024 PATEL 03
Page 20 not neat.
3-AUTHENTICATION FEE IS DEFICIENT.
HRUDANANDA  [2024-05-
128 D-CMP/19637/2024 lyioHAPATRA |03 1.DEFICIT AUTHENTICATION FEE OF RS
8.80 /- NOT FILED
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
24-LIMITATION NOT IN TIME / EXPIRED.
120 |D-WA/20010/2024 [P NFER KUMAR 78024-05-
1.DELAY OF 12 DAYS 2.CODE NOT
INDICATED 3.PAGE 23 TO 26,29,30 NOT
LEGIBLE
2024-05. | L8-CERTIFIED COPY OF TRIAL/APPELLATE
130 |D-WA/19811/2024  |SANJIB SWAIN,S.C 03 COURT ORDER NOT FILED
6-RECEIPT SHOWING SERV.COPY TO
. D- JAYADEBA 2024-05- AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/13241/2024 BEHERA s Synopsis and date chart not mentioned in the
Index. Page no 9 not neat.
2 D RAIIBLOCHAN  2024:05- 0l cr ot CNOT FILED,
BLAPL/13445/2024 |PATTNAIK 03 : :
5 P ANIMA KUMARI - 2024-05- 00 cppor CNOT FILED,
CRLREV/13310/2024 |DEI 03 : :
a4 D SHUBHENDU | 2024-05- {00 i ETe.NOT FILED, |
BLAPL/13359/2024 | KUMAR PARIDA |03 : :
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
135 D- ABHISHEK 2024-05- AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/13242/2024 PATNAIK 03
Occupation not mentioned in the affidait.D.C.Fee
of Rs.3/- not paid in the affidavit.
10-SUBJECT CODE NOT
136 |D-WP(C)/19750/2024 TUNA SAHU 3(3)24-05- FURNISHED/INCORRECTLY MENTIONED
OCCUPATION NOT STATED IN AFFIDAVIT
137 |D-RFA/19564/2024 |SURESH KUMAR |2024-05- 23-NOMENCLATURE NOT CORRECTLY
MISHRA 03 FURNISHED .




THIS MAY BE REGD AS FAO

HARMOHAN 2024-05- BEING AGGRIEVED NOT MENTIONED
138 ID-WA/19482/2024 |1 AT A GA. 03 BEFORE THE GROUNDS
139 - SURYAKANTA ~ 2004-05- (¢ & " SR e o e opyto
BLAPL/13395/2024 DASMOHAPATRA |03 : :
1.AGE OF THE APPELLANT NOT TALLY
WITH THE AGE OF THE APPELLANT IN THE
COURT BELOW 2.COURT FEE PAYABLE ON
140 |D-RSA/19938/2024 fd%?ﬁsgﬁ 3(3)24'05 " ITHE VALUE OF THE APPEAL IS
INCORRECTLY FURNISHED 3.RFA
NO.INCORRECTLY FURNISHED IN THE
PRAYER
w P SHUBHENDU  2004-05- (v & " SR S o e opyto
BLAPL/13360/2024 | KUMAR PARIDA |03 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-05- [7-VAKALATNAMA NOT PROPERLY
142 ABLAPL/13256/2004 [SUBHENDU KAR 54 STAMPED,EXECUTED,ACCEPTED,
D.C.Fee of Rs. 2/- not paid in Vakalatnama.
3-AUTHENTICATION FEE IS DEFICIENT.
6-RECEIPT SHOWING SERV.COPY TO
D BIREN SANKAR  12024.05. AG/CGT/CT/ETC.NOT FILED.
RVWPET/19465/2024 TRIPATHY 03 | DEFICIT AUTHENTICATION FEE OF RS
2.50 /- NOT FILED 2.NAME OF ADVOCATE
NOT IN CAPITAL LETTER IN VNAMA
6-RECEIPT SHOWING SERV.COPY TO
as D LAXMINARAYAN [2024-05- |AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/13362/2024 |PATEL 03
Page 11 not neat.
" v ks GAECETSHOVIG SERVCORY T
BLAPL/13401/2024 |DAS 03 : :
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
e D SAROJKUMAR  [2024-05- |AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/13452/2024 |DASH 03
1. Occupation of the Deponent on affidavit not
furnished.
o >024.05. PRESENT ADDRESS OF PETNR NOT TALLY
147 Prp(cyno6s22004 ARUEET MISHRA 02 WITH THE PRESENT ADDRESS OF THE OPP.
PARTY IN COURT BELOW
6-RECEIPT SHOWING SERV.COPY TO
o. 5024.05. AG/CG/IT/CT/ETC.NOT FILED.
148 |20 e 0838/2004 ADY. 03 24-LIMITATION NOT IN TIME / EXPIRED.
| DELAY OF 192 DAYS
6-RECEIPT SHOWING SERV.COPY TO
149  |D-WP(C)/19579/2024 SUSANTA KUMAR 12024-05- 1\ -/ G/IT/CT/ETC.NOT FILED.
JETHY 03
6-RECEIPT SHOWING SERV.COPY TO
o. 5024.05. AG/CG/IT/CT/ETC.NOT FILED.
150 |2 ol 133660004 AKASH BHUYAN 27 19.-UNDERTAKING FOR NON FILING OF

TRANSLATED COPY NOT FILED




1-COURT FEE IS DEFICIENT.

PRASANTA 5024.05. 6-RECEIPT SHOWING SERV.COPY TO
151  |D-RSA/19833/2024 KUMAR o AG/CG/IT/CT/ETC.NOT FILED.
SATAPATHY
1.DCF OF RS 2830 /- TO BE PAID
6-RECEIPT SHOWING SERV.COPY TO
152 |D-WP(C)/19789/2024 QXFKA PRASAD 3224'05 " |AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
53 D- SHYAM 2024-05- |11-NEAT,LEGIBLE ATTESTED ANNEXURES
BLAPL/13408/2024 MANOHAR 03 NOT FILED.
Page nos. 35 and 36 are not neat.
N SHANTI PRAK ASH 024-05. || -©OCCUPATION OF PETNR NOT
154 105202024 MOHTANTS - MENTIONED IN AFFIDAVIT 2.GOOD
GROUND CERT.NOT FURNISHED
1ss |D- DR JANMEIAYA  2024-05- [ 8 & o S O IRE S EE Py 10
ABLAPL/13257/2024 RAY 03 : :
156 D- DIBYA PRAKASH 2024-05- [ 8 & o 0 T SR oy 1O
BLAPL/13367/2024 |MISHRA 03 : :
157 P DEVASHIS PANDA 292405 /600D GROUND CERT. NOT FURNISHED
RPFAM/19614/2024 03 :
21-STATUTORY DEPOSIT/AWARDED
AMOUNT NOT DEPOSITED.
24-L IMITATION NOT IN TIME / EXPIRED.
PRASANTA 2024-05-
158 ID-MACA/I9814/2024)) ;0 AR MAHALIL |03 | DELAY OF 276 DAYS 2.AGE OF
RESPONDENT NO.1 TO 4 NOT TALLY WITH
THE AGE OF PETNR 1 TO 4 IN THE COURT
BELOW
AKSHAYA KUMAR 2024-05- ICOURT FEE PAYABLE AS APPEAL AMOUNT
159 |D-MACA/19780/2024/2 500 - R
6-RECEIPT SHOWING SERV.COPY TO
SANTOSH KUMAR |2024-05-
160 |D-WP(C)/19559/2024 DAL . AG/CG/IT/CT/ETC.NOT FILED.
161 |D-MACA/19783/2024/KAPILA CHARAN 112024-05- 1) ~RT FEE OF RS 15197 /- NOT PAID
NAYAK 03
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
MANOJ KUMAR  2024-05- 1.DCF OF RS 18 /- TO BE PAID 2.DEFICIT
162 ID-WRCOYIOT272024 |y iopaNTY ) |03 AUTHENTICATION FEE OF RS 1.10 /- NOT
FILED 3.0CCUPATION OF DEPONENT NOT
STATED IN AFFIDAVIT 4.AGE OF PETNR 4
BE RECONCILED AS PER AFFIDAVIT
63 D- IYOTIRMAYA  2024-05- [ 8 8ot o o
BLAPL/13370/2024 |SAHOO 03 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
o o T N
ABLAPL/13259/2024 SARAN 03 ’ : :

D.C.Fee Rs10.00 not paid and Name of Advocate
in Capital Letters in Vakalatnama.




6-RECEIPT SHOWING SERV.COPY TO

D- JYOTIRMAYA 2024-05-
165 BLAPL/13372/2004 |SAHOO 03 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
o P
BLAPL/13411/2024 |CHAND 03 - ( )
Dist. not furnished in the synopsis and petition
6-RECEIPT SHOWING SERV.COPY TO
ABLAPL/13261/2024 |GOUTAM DAS 03 ) )
P.S.Case No not mentioned in Cause Title.
6-RECEIPT SHOWING SERV.COPY TO
TUSAR KUMAR 2024-05-
168 |D-WP(C)/19578/2024 MISHRA 03 AG/CG/IT/CT/ETC.NOT FILED.
D- SUBASH 2024-05- 18-CERTIFIED COPY OF TRIAL/APPELLATE
169 CHANDRA COURT ORDER NOT FILED
CRLREV/13406/2024 ACHARYA 03
170 |P- BISWAJIT RANIAN 200405~ (£ 5 L0 et FLED,
BLAPL/13376/2024 |TRIPATHY 03 ) )
6-RECEIPT SHOWING SERV.COPY TO
171  |D-WP(C)/19526/2024 KUNALKUMAR . 12024-05- AG/CG/IT/CT/ETC.NOT FILED.
SWAIN 03
7 |- HRUDANANDA 200405~ (£ 5 L0 et e e,
ABLAPL/13263/2024 MOHAPATRA 03 ) )
D- 2024-05- 6-RECEIPT SHOWING SERV.COPY TO
173 CONTC/19852/2004 ADV. 03 AG/CG/IT/CT/ETC.NOT FILED.
2024-05- 6-RECEIPT SHOWING SERV.COPY TO
174  |D-WP(C)/19946/2024 ANUPAM DASH 03 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
PRASANTA 2024-05- AG/CG/IT/CT/ETC.NOT FILED.
175 |D-WP(C)/19535/2024 KUMAR 03 19-UNDERTAKING FOR NON FILING OF
SATAPATHY TRANSLATED COPY NOT FILED
D- 2024-05- 6-RECEIPT SHOWING SERV.COPY TO
176 CONTC/19625/2004 ADV. 03 AG/CG/IT/CT/ETC.NOT FILED.
177 |- DIBYAPRAKASH 202405~ (£ 5 L i et e bD,
BLAPL/13378/2024 [MISHRA 03 ) )
HRUDANANDA 2024-05- |DEFICIT AUTHENTICATION FEE OF RS 7.70
178 ID-CMP/19640/2024  \y 5y A pATR A 03 /- NOT FILED
6-RECEIPT SHOWING SERV.COPY TO
D- 2024-05- AG/CG/IT/CT/ETC.NOT FILED.
179 BLAPL/13415/2024 S.S.RAY (2) 03 30-OTHER DEFECT (IF ANY)
Annex. not correctly furnished in page no.4.
D- 2024-05- 6-RECEIPT SHOWING SERV.COPY TO
180 CONTC/20055/2004 ADV. 03 AG/CG/IT/CT/ETC.NOT FILED.
2024-05- 6-RECEIPT SHOWING SERV.COPY TO
181 |D-WP(C)/19554/2024 BASUDEV BARIK AG/CG/IT/CT/ETC.NOT FILED.

03




6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

D- JITENDRA 2024-05-
182 | ABLAPL/13266/2024SAMANTARAY |03 8-CAUSE TITLE NOT IN ORDER.
P.S.Case No not mentioned in Vakalatnama.
6-RECEIPT SHOWING SERV.COPY TO
£024-05. AG/CG/IT/CT/ETC.NOT FILED.
183 |D-WP(C)/19733/2024 |ANURAG PATI 03 7-VAKALATNAMA NOT PROPERLY
STAMPED,EXECUTED,ACCEPTED.
w2 RABINDRANATH - 2024-05- (X0 o e 6 NOT FILED,
BLAPL/13416/2024 |BARIK 03 ' '
4-AFFIDAVIT/VERIFICATION NOT PROPER.
BLAPL/13460/2024 MOHAPATRA 03 ' '
1. Age of the Deponent on affidavit not furnished.
6-RECEIPT SHOWING SERV.COPY TO
D. £024-05. AG/CG/IT/CT/ETC.NOT FILED.
186 ADV. 20-VERNACULAR CERTIFICATE NOT
CONTC/20057/2024 03 FURNISHED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
187 |D-WP(C)/19570/2024 ggﬁngUMAR 3224'05 " |19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
PRAMOD 0205 %%-ggll\élgggLATURE NOT CORRECTLY
188 |D-WP(C)/19757/2024 (CHANDRA '
SEJPADA 03
THIS MAY BE REGD AS CMP
DHIRENDRA 2024-05. [6-RECEIPT SHOWING SERV.COPY TO
189  |D-WP(C)/19871/2024 KUMAR P AG/CG/IT/CT/ETC.NOT FILED.
MOHAPATRA
NISHIKANTA 2024-05-
190  |D-RSA/18926/2024 | rorny 03 CODE NOT INDICATED
o1 2 RAJBLOCHAN 202405+ (X0 o Cr e e NOT FILED,
BLAPL/13430/2024 |[PATTANAIK 03 ' '
D. 2024-05. [6-RECEIPT SHOWING SERV.COPY TO
192 ADV AG/CG/IT/CT/ETC.NOT FILED.

CONTC/19857/2024

03




DEFECTIVE REPORT LIST

DEFECTIVE REPORT OF 03-05-2024 (CASES FILED BEFORE 2024)

S
no

Filing Number

Case Number

Advocate for
Petioner/Caveato
r

Defects as per S.R.

CMAPL/884/2023

CMAPL/884/2023

ADV.

OTHERS. C.COPY OF
DISMISSAL ORDER
NOT FILED

OTHERS. PROVISION
OF LAW NOT
FURNISHED
OTHERS. CODE NOT
INDICATED

OTHERS. MATTER
NOT CORRECTLY
FURNISHED IN
PREFACE

6. RECEIPT SHOWING
SERV.COPY TO
AG/CG/IT/CT/ETC.NOT
FILED.

RVWPET/173/201
5

RVWPET/173/201
5

OTHERS. C.COPY OF
ORDER DTD 3.7.15
PASSED IN
CONNECTED WP(C)
NOT FILED

OTHERS. PROVISION
OF LAW NOT
FURNISHED

CONTC/2229/202
3

CONTC/2229/202
3

ADV

OTHERS. AFFIDAVIT
NOT IN PROPER
FORMAT AS PER
RULE 3 CHAPTER 6 OF
OHC RULES

6. RECEIPT SHOWING
SERV.COPY TO
AG/CG/IT/CT/ETC.NOT
FILED.




CONTC/1063/202
3

CONTC/1063/202
3

GOPINATH
MISHRA

OTHERS. AFFIDAVIT
NOT IN PROPER
FORMAT AS PER
RULE 3 CHAPTER 6 OF
OHC RULES

6. RECEIPT SHOWING
SERV.COPY TO
AG/CG/IT/ICT/ETC.NOT
FILED.

CONTC/8392/202
3

CONTC/8392/202
3

M/S.BUDHIRAM
DAS

6. RECEIPT SHOWING
SERV.COPY TO
AG/CG/IT/ICT/ETC.NOT
FILED.

CONTC/8751/202
3

CONTC/8751/202
3

M/S.SARAT CH.
PADHI

OTHERS. AFFIDAVIT
NOT IN PROPER
FORMAT AS PER
RULE 3 CHAPTER 6 OF
OHC RULES

6. RECEIPT SHOWING
SERV.COPY TO
AG/CG/IT/CT/ETC.NOT
FILED.

CONTC/1896/202
3

CONTC/1896/202
3

ADV

OTHERS. AFFIDAVIT
NOT IN PROPER
FORMAT AS PER
RULE 3 CHAPTER 6 OF
OHC RULES

6. RECEIPT SHOWING
SERV.COPY TO
AG/CG/IT/CT/ETC.NOT
FILED.

CONTC/9482/202
3

CONTC/9482/202
3

AMIT PRASAD
BOSE

6. RECEIPT SHOWING
SERV.COPY TO
AG/CG/IT/ICT/IETC.NOT
FILED.

CONTR/27/2022

CONTR/27/2022

ADV

OTHERS. AFFIDAVIT
NOT IN PROPER




FORMAT AS PER
RULE 3 CHAPTER 6 OF
OHC RULES

6. RECEIPT SHOWING
SERV.COPY TO
AG/CG/IT/CT/ETC.NOT
FILED.

10

CONTC/9818/202
3

CONTC/9818/202
3

M/S.PRAMOD
KU. MISHRA

OTHERS. NAME OF
OP NOT FURNISHED
INC.T

6. RECEIPT SHOWING
SERV.COPY TO
AG/CG/IT/CT/ETC.NO
T FILED.






